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Original Appliration No. 503 of iggfl

Oabalpur. this the 4th day of July, 2003.

S HI H"'-"-'-"-"""i.brey Iron Foundry, Oabalpur. R/o 543 q 'south .iloniganj, 3abalpu. (,./.) APPLICANT.
(By Advocate - None)

\/£RSUS

through the Secretary
Department ofDefence Production and suppliesGovt; of India, Neu/ Delhi. ®'

Director Gneral,
5  Board, ninistrv

"■ Director General,
D^Pan'cer?"!: '

Calcutta.

(By Advocate - shri 3 c enLR_D_e1I^ r"= for 3hri B.da.siiva

^  This IS a case of 1993 ano the Note sheet shoos
0  none has appeared on hehaif of the appiicant on

lost 80 many dates. It appears that th=
applicant hasno interest in prcseouting this case a

OA i, rt, ■ Accordingly theu« IS dismissed fnr n««asBo ror non-prosecution.

Rlspqndents

)

(Anand Kumar Bhatt)
mirtistrative (D.C. l/erma)

Vice Chairman(3)
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